
NA'I'IONAI, COMPANY I,AW TRIBIJNAI,
PRINCIPAI, BENCII

NH,W DEI,HI
c.P NO.3s(NDy2011
CA NO.

CORAM: PRESENT: CI'IIEF JIJSTICE M. M. KUMAR
Hon'ble President

SII. S. K. MOIIAPATRA
IIon'ble Member ('l)

A'TTENDANCE-CUM.ORDER SIIEE'T OI'T]IE IIEARING OI- PRINCIPAI, BINCH OF T}IE
NA'TIONAI, COMPANY I,AW'I'RIBIJNAI, ON 28.09.2016

NAME OF TIIE COMPANY: 'I'heolia S.A

V/s.

M/s. Theolia Wind Power Pvt. Ltd. & ors.

SEC'IION Ol"l'ItE COMPANIES ACT: 3971398 of the Companies Act 1956 and.24ll242 olthe

Companies Act 2013

S.NO. NAMI' DESIGNA'TION REPRDSENTATION SIGNATURE

t4s. (u)tnV Dev,ftav - fu P"bhone'r

a\t/ )
4)

4)

ORDER

Learned Counsel for the Petitioner states that reply to the application (CA

86/PB) of 2016 has been filed only day before and he needs time to file Rejoinder.
Let the Rejoinder be filed within a week with a copy in advance to the Counsel
opposite.

List for further consideration on 21st October 2016. finnt'^"/ --
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